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FlJupGes 1IN THE SUPREME COURT

527. SHRI JAGDISH PRASAD
MATHUR :

SHRI
SWAMY:

Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state :

(a) the maximum sanctioned strength
of judges and the present number of
judges in the Supreme Court; and

SUBRAMANIAN

(b) by when all the vacancies of judges
in the Supreme Court will be filled up in
view of the large number of pending cases
in the court 9]
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H[THE MINISTER CF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI H. R,
GOKHALE) : (a) and (b) The maximum
permissible strength of the Supreme Court
is 14 Judges including the Chief Justice.
There is at present no vacancy in the
Supreme  Court.]
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F{NUMBFR OF (UARTERS IN EACH RAILWAY
DIVISION '

528. SHRI J}AGDISH PRA‘SAD
MATHUR:
SHRI SUBRAMANIAN SWAMY:

Will the Minister of RAILWAYS be
pleased to state:

(a) the existing number of residential
quarters of various types in each of the
Railway Divizions and also the actual
demand for ther:; and

(b) by when tlus shortege is likely te be
met?)
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FITHE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SARDAR
BUTA SINGH) : (2) and (b) The informaa-
tion is being coilected ird will beleid on
the Table of the Se Lhe .}

CruUDE o1 inPORT BY ESSO

529, SHR1 SANAT KUMAR RAHA:
Wil the Minister of PETROLEUM AND
CHEMICALS Le pleased to state:

(a) the quantity of imported crude oil
by ESSO after acquisition of shares of the
ESSO by Government and the price of
crude oil at which the total quantity im-
ported;

(b) whether performance of ESSQ is
consistent with the acquisition agreement -
regarding this import of crude oil?

THE MINISTER OF STATE IN THE
MINISTRY Of PETROLEUM AND
CHEMICALS (SHRT K. R. GANESH):
(a) Under the Agrecement between Exxon
International Ccempany and the Govern--
ment of India [or the purchase of crude oil,
a quantity of 16.95,402 tonnes of crude oil
has  been imported from 14th March,
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